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(b) What was the monthly disposal 

of such cases in the year 1951-52?
(c) What was the number of dis

posal of cases in the month of April, 
1952?

The Parliamentary Secretary to tlw 
Prime Minister (Shri Satish Chaadra):
(a) 595 on the 1st May, 1952.
(b) 1951 April 74

May 22
June 28
July 39
August 106
September 170
October 138
November 72
December 71

1952 January 104
February 114
.March 220

(c) 256

Shri Anirudha Sinha: Does the Gov
ernment contemplate removing the 
Patna Branch of the Income-tax Appel
late Tribunal to Calcutta?

Shri Satish Chandra: There is no
proposal for the time being. There 
was a proposal last year, which was 
dropped b^ the Government of India
and there is no fresh proposal at 
present.

Dr, P. S. Deshmukh: Does the statef- 
ment indicate. Sir, that from the time 
this question was put the disposal has 
increased considerably?

Shri Satish Chandra; The disposal of
150 to 200 cases a month by a Bench 
is not considered uncommon.

Mr. Speaker: Next question.
l lN iV E R s ir y  E d u c a t io n  C o m m i s s i o n

•178. Prof. Asarwal: (a) Will
the Minister of Education be pleased
to state whether any action has been 
taken so far by different Universities 
in India relating to the recommenda
tions of the University Education Com
mission?

(b) If so. what are the main changes 
that have been introduced ir Indian
Universities as a result of the Com
mission’s report?
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[The Minister of EducaUon, Natural 
Resources and Scientific Research 
(Maulaaa Azad): (a) and (b). The
views of most of the Universities and 
State Grovernments on the recommenda
tions of the University Education 
Commission, have been received and 
are being examined by the Government 
of India. Information about the action
taken by the various State Universities 
or Governments on these recommen
dations is being collected.

In so far as the Government of India 
are concerned, the Acts of incorpora
tion of the three Central Universities 
at Banaras, Aligarh and Delhi have 
been amended on the lines recommend
ed by the Commission and the Visva- 
Bharati, Santiniketan, has been cons
tituted into a Centra University by an 
Act of Parliament.
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The Government of India have also

decided to appoint a University Grants
Committee and the constitution of the 
University Grants Committee is now
\jnder consideration.]

3fto 3RHTRy: A 5̂n»T
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[Prof. Agaxwzl: May I know in 
which of the universities the recom
mendation regarding the adoption of
the mother-tongue as the mediimi of
education has been implemented?]

Shri S. C. Deb: Is the Government 
contemplating any scheme for the 
improvement of the Secondary Educa
tion System?

: i^ V

[Maulana Azad: I require notice for
that.]

Shri T. S. A. Chettiar: I am sorry to 
say that I have not been able to follow
that.

Maulana Azad: I want notice.
Mr. Speaker. Does the hon. Member 

want a translation for the whole 
answer? I think that would take 
time. There is hardly four minutes 
now. It is better to put two more 
questions.

Shri T. S. A. Chettiar: I agree.
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[Prof. Agarwal: May I know whe

ther in pursuance of the recommenda
tions a Rural University has been 
started anywhere in India?]
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IMaulana Azad: A college known as 
Janata College has been opened in 
Delhi. • We have before us a plan to
follow.. No university has, however, 
been started so far.]
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[Manlans Azad: Yes, Government

have appointed a Commission which is 
expected to function from October.]

Shri S. €. Deb: Is the Government 
aware that this scheme is being dis
cussed or is being contemplated in 
every State?

Mr. Speaker:
does not arise.

Order, order. That

5ft Vo

( r e c o g n i t i o n )  ^ ?

[Shri K. G. Deshmnkh: Will the
Minister of Education be pleased to
state why the Janata College at 
Amraoti has not been granted recogni
tion despite their request?]

Mr. Speaker. How does it arise? I 
think it is the Madhya Pradesh Gov
ernment.

Shri K. G. Deshmnkh: It is under 
University Commission, Sir.

Mr. Speaker: It has recommended?

Shri K. G. Deshmnkh: The Univer
sity Commission was asked by the 
College and it was not given.

Mr. Speaker: How does it arise here?
Shri K. G. Deshmnkh: I wanted to 

know whether it is a fact......
Mr. Speaker: You can refer to the 

report. Next question.
C e n t r a l  C o m m i t t e e  o n  C a n t o n m e n t s

♦179. Shri N. S. Jain: Will the
Minister of Defence be pleased to 
state;

(a) whether the Central Committee 
on Cantonments presided over by Shri 
S. K. Patil, has submitted its report 
and if so, when;

(b) whether Government propose to
publish the report and place it on the




